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but its airo-engincs 4rc over hauled at
Delhi; :

(b) ifso, whcether itis afact that in
case of any emergency repair work on
enginc becomes necessary at Calcutta, the
base has to wait for the arrival of engineer/
machanic and spares from Delhi;

(c) whether it is a fact that in the year
1969 there were 24 instances where Fokker
Friendship air craft had to be grounded
temporarily for want of serviceable engine
from Delhi;

(d) whether it has been proposed to
Government that the new engine overhaul
building in the Technical Area, Calcutta
should be modernised for carrying out the
necessary overhaul and repairs of aero-
engines of Fokkar aircraft; and

(e) if so, the action tuken on the said
proposal ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH): (@) Yes, Sir.

(b) Calcutta base of Indian Airlines is
fully equipped to carry out miner repairs
to Dart engines fitted on Fokkers. How-
ever, for major repair assistance has to be
obtained from the Dart Engine overhaul
base at Delhi by Calcutta as wcl! as other
bases.

(¢c) The informationis not readily
available.

(d) No, Sir.

(e) Does not arisc.

Conversion of residenec of former
French Administrator, Chandernagar
into a French Culture Centre
and Museum

4251. SHRI JYOTIRMOY BASU :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether a committment was
made by Government (as it would appear—
from the treaty of Cession)to maintain
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the residence of the former French Admi-
nistrtor, Chandernagar (West Bengal) and
develop'it into a  French Cultural Centre
and a Muscum;

(b) whcther a Joint Sccretary of his
Ministry visited the place on the 26th
November, 1966 and made certain
suggestions in that regard;

(c) whether the then Education Secre-
tary, Government of West Bengal sent a
scheme to the Joint Secretary, Ministry of
Education tde his D.O. No. 134-Edn.
(AC) dated the 24th December, 1967; and

(d) if so, the action taken in the
matter since then ?

THE MINISTER OF STATE IN
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN) : (a) No. Sir.

(b) Yes, Sir.

(c) Yes, Sir. But the letter was dated
10tk Fabruary, 1967 and not 34th Decem-
ber, 1967.

(d) The proposed scheme was further
considered in consultation with the Govern-
ment of West Bengal and the other Minist-
ries concerned in the Central Government.
Keeping in vicw the financial implications,
it is not possible to accept the proposal
at present.
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Clearance of Cheques by Reserve Bank
of India

4253, SHRI DEVINDER SINGH
GARCHA : Will the Minister of FINANCB
be pleased to state :

(a) whether it is a fact that the clea-
rance of cheques by the Reserve Bank of

DECEMBER 11, 1970
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India had been stopped for a number
of days in November, 1970 following strike
by its class IV employees;

(b) if so, what
demands;

were their main

(c) whether Government propose to
take any steps to ensure that business
activities are not affected by such occa-
sional breakdowns in banking; and

(d) if so, the details thereof ?

THE MINISTER OF FINANCE
(SHRI Y. B. CHAVAN): (a) At six
centres where the Reserve Bank has its
offices, clearance of cheques had been
stopped for 1 to 3 days, following the strike
by its class IV employees.

(b) the main demands of the class IV
employees were for giving restrospective
effect to agreed revised scales of pay from
1st August, 1968 and for additional incre-
ment after fitment in the revised scales on
stage-to-stage basis from that date.

(¢) and (d). Government always aims
at ensuring that business actlvitics are not
effected by strikes.
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